
a i83 Wrtftsn Antweri 17 A P R IL  1083 Written A n tw tn »i84

State-run enterprises, per an
num since 1947;

(ill) the grants of various k ln^  
which Government have made 
annually since 1947, 
expenses incurred by the Cen
tral Government on Andamans 
since the year mentioned 
above; and

(Iv) the actual area (1) u n d« 
cultivation or coconut planta- 
tion» (ii) under the forest de
partment?

(b) Have Government any agency to 
supervise the working of administra
tive machinery in these Islands?

The Minister of Home Alfaiw and 
States (Dr. Katju): (a) (i) end OU. 
The required information is contain^ 
In the attached statements I Ii* 
[See Appendix IX. annexure No. 41.1

(iii) and (iv). Information is being 
collected and will be laid on tlie Table 
of the House In due course.

(b). Yes'.
G rants- in - aid  for Educational Institu 

tions

1105. Shri Jasani: Will the Minister 
of Education be pleased to state:

(a) the amounts of grant-ln-aid 
given to the educational Institutions In 
the year 1951-52; and

(b) the names of the institutions and 
purpose for which grants were given?

The Minister of Education and Na
tural Resources and Scientilic R^arch 
(Maulana Azad): (a) and (b). A 
statement giving the required informa
tion is placed on the Table of the 
House. [See Appendix IX. annexure 
No. 42.1

Archaeolooical Excavations

1106. Shri S. N. Das: Will the Minis
ter of Education be pleased to stute:

(a) the names and sites of archaeo
logical excavations under operation in 
the Indian Union during the year 1952
53;

(b) the important discoverlea and 
finds secured as a result of these ope
rations;

(c) the total expenditure incurred 
in each of these operations; and

(d) the important results of the 
examination of these finds by experts?

The Minister of Education and Na
tural Reaoureea and Scientilic Researeh 
(Maulana Asad); (a) to (d). A state
ment giving the requisite infor

mation is placed on the Table of the 
House. [5ee Appendix IX, annexure 
No. 43.]

F oreign  V isitors

1107. Shri Radha Raman: (a) Will
the Minister of Home Affairs be pleas
ed to state the total number of foreign 
visitors who came to India during the 
year ended 31st December, 1P52 aiid 
how many of them were Americans 
and Russians?

(b) How many of these came as 
tourists and for studies and on diplo
matic assignments separately?
. The Minister of Home Affairs and 
States (Dr. KatJu): (a) and (b). A 
statement showing the total number 
of foreigners and also separately of 
Americans and Russians who wer3 
granted visas for India during the year 
1952, is laid on the Table of the House. 
The statement aliio shows how many 
of these were tourists, students and 
diplomats. Informatioa as to the num
ber of persons who actually arrived 
in India is not readily available.

STATEMENT
TAe total number ojforeignerand  also sepa  ̂

rately qf Americaiut and Buesiana^ and 
the number qf louriets, ntudenta and 

diplomafa among them, who 
were ’ graiUed visas for 

India Ovring the year 
1932.

Nationa- Num- 
lity ber

Touri- Students Dipk>- 
Bts mats

All nation- 
alitieH 15,579 2,3*̂ 9 443 501

Americans r;,579 1,6C0 80 314
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Urban  L oans to  D isplaced Persons T o w n 
ships

1108. Shri Dasaratha Deb: (a) Will 
the Minister of Rehabllltatfon h%
p'eased to state whether Government 
have approved certain displaced per
sons townships for grant of urban 
loans?

(b) If so, which are the townships 
so approved?

(c) What are the amounts of loans 
till now sanctioned to these town
ships?

The Minister of Rehabilitation (Shri 
A. P. lain): (a) Yes.

(b) A list indicating such townjhips 
Is laid on the Table of the House. 
[See Appendix IX, annexure No. 44.1




